NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX., CGO COMPLEX., NEW DELHI

DAILY CAUSE LIST DATED 20.07.2022 (WEDNESDAY)

COURT —III (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

(Technical)
For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. [.LA. No. 1049 & | Parvez Anwar Siddiquee & Ors. Anuj Tiwari Vaijayant Paliwal
1052 0f 2021 in Vs. Kriti Kalyani

Comp. App. (AT)
(Ins) No. 415 -

Aircel Ltd.
Through its Resolution Professional &

Salonee Kulkarni-RP
Saurav Panda

(Ins) No. 155 of
2022

Vs.

Chandra Prakash Jain

Resolution Professional of E- Complex
Pvt. Ltd.

With

416 of 2021 Ors.
2. Comp. App. (AT) | Assistant Commissioner, Maithili D.Mehta Kiran Shah-CA
(Ins) No. 342 of Central Goods and Service Tax. Siddharth Tandon-
2021 Vs. R1 & R2
VHCL Industries Ltd. & Anr.
3. Comp. App. (AT) | Rabindra Nath Ghosh & Ors. Soumya Dutta Jishnu
No. 351 of 2018 Vs. Chaudhury
Jaytarama Cold Storage Pvt. Ltd. & Ors. Arjun Aggarwal
For Directions
4. Comp. App. (AT) | Dilip Kumar Manubhai Bhalodia & Anr. | Malak Bhatt Anil Bhatia
(Ins) No. 724 of Vs. Kajal Sharma
2021 JM Financial Asset Reconstruction Sonal Jain-R1
Company Ltd. & Anr. Rajesh Srivastava-R2
5. Transfer Original | Shobha Rani Jain Dhurv Shukla Akshay Ravi
Petition (AT) Vs.
(MRTP) No. 06 Delhi Development Authority (DDA)
0f 2017 (Old
RTPE No.
323/1996)
For Admission (After Notice)
6. [.A. No. 313 of Gajender Sharma Siddharth Sangal Siddhartha Patra-
2021 in Comp. Vs. IRP
App. (AT) (Ins) Dinesh Sanitary Store & Anr. Biswaksen Panda-
No. 119 02020 PCS
7. Comp. App. (AT) | Metropolitan Industries Maulik Nanavati Rajesh Srivastava




8. Comp. App. (AT) | Skil Shipyard Holdings Pvt. Ltd. Maulik Nanavati Rajesh Srivastava
(Ins) No. 156 of | Vs.
2022 Chandra Prakash Jain
Resolution Professional of E- Complex
Pvt. Ltd.
With
9. Comp. App. (AT) | Skil Infrastructure Ltd. Maulik Nanavati Rajesh Srivastava
(Ins) No. 157 of | Vs.
2022 Chandra Prakash Jain
Resolution Professional of E- Complex
Pvt. Ltd.
For Hearing
10. | Comp. App. (AT) | Excel Engineering & Ors. G. Aniruth Mahesh Agarwal
(Ins) No. 85-86 of | Vs. Purusothaman Arshit Anand-R2
2020 Vivek Murlidhar Dabhade Vivek Dabhade
(PH) Jatin Zaver
11. | Comp. App. (AT) | Dilip Ramchandra Mohite Anuj Tiwari Somit Singh Smiti
(Ins) No. 860 of | Vs. Tewari Ankita
2021 Edelweiss Asset Reconstruction SinghaniaR|1
Company Ltd. & Anr.
(PH)
12. | Comp. App. (AT) | Parag Seth, Liquidator of Sai Infosystem | Honey Satpal Zoheb Hossain
(Ins) No. 273-274 | (India) Ltd. Agni Sen-R1
of 2021 Vs.
Enforcement Directorate, Ahmedabad
Through Bharat Andhale,
Deputy Director.
With
13. | Comp. App. (AT) | Sunil Kumar Agarwal Honey Satpal Zoheb Hossain
(Ins) No. 265 of Liquidator of Atrium Infocomm Pvt. Agni Sen-R1
2021 Ltd.
Vs.
Enforcement Directorate
Ahmedabad through Deputy Director
and Ors.
14. | Comp. App. (AT) | Virender Dawar Anshul Syal Gautam Khazanchi-
(Ins) No. 308 of Vs. R1
2021 A.O. Smith India Water Products Pvt. Ruchi Kohli-R2
Ltd. & Ors. Garima-Intervenor
Pradyuman Kaistha
15. | Comp. App. (AT) | Rajgad Placement Pvt. Ltd. Puneet Bhatia, CS Sanjeev Kumar
No. 223 02020 Vs. Mohanty
The Registrar of Companies, Mumbai




02:00 PM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Mr. Barun Mitra, Member
(Technical)

For Hearing

16. | Comp. App. (AT) | Suristh Tiwary Adarsh Kr. Tiwari Farrukh Khan
(Ins) No. 228 of | Vs. Attendra Singh-R1
2022 JMS Steel & Power Corporation & Anr.
(PH)

17. | Comp. App. (AT) | Rakshit Dhirajlal Doshi Manish Kr. Akshat Khare
(Ins) No. 296 of Vs. Choudhury
2022 IDBI Bank Ltd.
(PH)

Note: Cases shall be heard only in physical mode w.e.f. 15 August, 2022.

Copy to: -
By order of Hon’ble Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar
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